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«We fail to understand as to how this could be permissible when these lines

eir drawl, no activity of any kind of

drawn by the Irrigation Department, before th
these lines

itted, even if that was permissible activity,

clear affidavit be filed in this regard from the
id lines were not

were to be
construction should have been perm

were to be drawn. We direct that a
respondent Nos.3 & 9 within two weeks, mentioning therein as to why the sa
got drawn prior to any kind of Page 2 of 3 construction being allowed. We also direct the

thorities shall get demarcation of that lines and also place

respondent Nos.3 & 9 that these au
ketch map showing the construction existing over there, which is being alleged

side of

before us a s

by the applicant to be there in violation.”
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DISTRICT: JALGAON

S7 0 Namdeo Chaudhari ... APPLICANT

VERSUS

The State of Maharashtra ... RESPONDENTS
And others.

AFFIDAVIT-IN-REPLY
(For and on behalf of Respondent No. 9)

P R e e e e e e R N el

I, Janardhan Pandharinath  Pawar, as Jt
Commissioner, Urban Development Department, Age: 50
years, Occu.: Government Servant, R/o Faizpur
, Taluka: Yawal, District: Jalgaon, from the side of
respondent No.3 —the Divisional Commissioner, Nasik and

for respondent No. 9 the District Collector, Jalgaon do

. hereby solemnly affirm and state on oath as under:

(
A~
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“That, I have gone through the contents of the [{&y

Original application along with its annexures and I am filing

this Affidavit-in-Reply on the basis of knowledge and
information, which I believe to be true and correct. This
Affidavit-in-Reply is being filed to oppose to admission of the
Original Application and/or also further to oppose. to
granting of any interim relief(s) and/or final relief(s) in
favour of the Applicant. This deponent craves liberty to file
a detailed Affidavit-in-Reply, if occasion so arises or if

directed by this Hon’ble Court at the time of hearing.

1) That, at the outset this deponent has tendered
unconditional apology to this Hon’ble Court for delay in
filing affidavit and reply. This deponent humbly submits
that this delay caused by this deponent office is

unintentional and due to unavoidable circumstances

therefore this deponent again humbly tendered

/?)7 unconditional apology for inconvenience to this Hon’ble

Court.



3

2
) That, as per the order dated 11/11/2024 by this Hon’ble

court has directed to filed affidavit in reply ¢ why the
blue line and red line were not got drawn prior to any
kind of construction being allowed”. This deponent
humbly submits that as per the information from the
minor irrigation department Dhadi river is non perennial
river. Moreover as per the record of the said department
Dhadi river is not notified river and there is no future
project is pending on the dhadi river. Due to all these
facts the bule lines and red lines are not drawn on the
Dhadi river before the permission of construction were

given.

3) That, as per the further direction given by this hon’ble

Court, the petitioner humbly submits that, the ofﬁce of
this deponent, the office of this deponent vide Letter no.

831/2017 dated 07/03/2017 has specifically informed

the municl
municipal council shall do the construction work as per

the term and condition of the Maharashtra Jaljivan

Pradhikaran and Town Planning Department. And as per

the sanction given by the Town planning department

ipal council vide clause no 7 that the’
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4
dated 28/06/2016 in clause 3, the said clepartmertt%}i
directed to take No objection certificate from the'
concerned department. Accordingly the municipal
cecuncil also obtain the No objection Certificate dated
3/3/2018 from the Minor irrigation department. The
true and correct copies of relevant document are

arnexed and marked as R-1 Collectivelly.

4) That, this deponent humbly submits that, office of this
deponent has vide letter dated 10/10 /2023 has already
informed to the minor irrigation department. The true

and* correct cop1es of Letter dated 10/10/2023 along
W1th Sketch Map are annexed and marked as R-2
= . : { -} 28 . '«‘h:'

“Cﬂllectlvelly .\ v’ .

. ﬁ'i}.-.' u o

‘r\A

Tn the hght of the " above mentioned facts and

circumstances, the office of this deponent has not done any

act to harm the environment and considering all the factual
ﬂ;and legal position and circumstances the Original
, application filed by the applicant is devoid of any truth and

merit and hence the same is liable to be dismissed with

cost.




Hence this Affidavit-in-Reply.

19 /03/2025 DEPONENT

Aurangabad
\ /

(Janardhan pandharinath pawar)

Joint Commissioner
Urban Development Branch
Coliector Office,Jalgaon
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VERIFICATION

I, Janardhan  Pandharinath Pawar, Jt

Co ..
mmissioner, Urban Development Department

, Age: 50 years, Occu.: Government Servant, R

, Taluka Yawal, District: Jalgaon, do hereby solemnly affirm

that the conten
rrect to the best of

/o: Faizpur

and state on oath as under, ts of this

Affidavit-in-Reply in part are tru€ and co

my personal knowledge and as per legal a
4) of this Affidavit-in-
ame are truc and correct

dvice. the contents

of Paragraphs No.(1) to ( Reply are read

over and explained to me and the s
to the best of my knowledge and belief.

Hence verified at Bhusawal on 19th day of March,

2025.
Date 19/03/2025 DEPONENT
Place : Jalgaon

\ /

-~

(Janardh Pandharinath Pawar)
Joint ¢

&
7
Z

%}(‘ ~."‘-B
S X
" </ Drafted and Settled by:

District Law Officer, Jalgaon Collectorate
arFIDAVIES

Jalgaon
oiem s gfirmen ana Jignad baToNe &
he/Se ngqx&han,,ﬁanﬂkwimfw

rm ca oath & A ] r
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VNG AT PR o O ot v prryltest
Adv. K.B\ Cu-ta Treanl L MS‘\MA{Q‘ wf;in‘ £
B fairpuer Tal auwad DBX lakeo

.

Public “ -ty it - A -
Rsg. Ho. 1527 R T SWTSEFY
Rar Mencir Ward - ~ad - o B a2 60BN
Bist: Ja!m }“r}ﬁh..‘\\.-Ju-M 1 g MAR ﬂrﬁZS



ND AT
i7i\/71\1 1

DEVELOPMENT PLAN OF FAIZPUR (sccondrevisc)

ALMOD A

ABRIVATIONS:-
T TEMPLE
M MUSJID ~—NHay,
PS. PRIMARY SCHOOL
P.G PLAY GROUND oz
P.O. POST OFFICE
sC. SHOPPING CENTRE ]
V.M VEGETABLE MARKET L
D.&M.H. DISPENSARY & MATTERNITY HOME
M.SW.H.C. MAHARASHTRA STATE WARE =9 P
HOUSING CORPORATION B
M.H.ADA. MAHARASHTRA HOUSING AREA ( g
DEVELOPMENT AUTHORITY - S
LIB. LIBRARY S s
P.G.
1831
\kﬂ 1832 | 15
1400 .
Tla R
1 E 1402
Al
e
\\’:1 »
1 3 —ta [
, bl 1
m Arvce
1368 ‘_’l 1578 P[] e
o7 ].. 137 | - T
lasl 3 S
o = i
a Q) :
o5
o7
b
~=—BHALOD, stsdl] |98
1 0] 0
| & [EEHC= O
& 12m & H
]
w
=
B
; o
n 1008|972 fory =
8
| 1007 "
-
S.C
067
o]
= [: o5
§ os] HHH
- os
o @ H
g|s - )
8
w00
o 1900
103
081
1021 0
@ 1022
1052 1023
P.G.
]
P.S &P, &
1024
e o8
]
1o ’
8 (3| =
1020
1030 1020
g19

i -

EVELOPMENT
3

I T N

ne

]
o

iy
536

g pakk

ARKE

ofd
/i

/]

WA
TREATMEN]
PLANT

GARDE

TRIBAL
- HOSTEL

N

o

LR

N

RETAINING WALL AND GHAT

A 10M WIDE CONCRETE ROAD - LEGHT 338,64 METER

SUPERIMPOSE A TOPOGRAPHICAL SURVEY ON DEVELOPMENT PLAN OF
FAIZPUR CONDUCTED BY CONT. KALPESH GULAB BAVISKAR
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CONGESTED AREA

RESIDENTIAL

COMMERCIAL

INDUSTRIAL

PUBLIC & SEMI-PUBLIC

TRANSPORT &
COMMUNICATION

PUBLIC UTILITY

RECREATIONAL ACTIVITIES

& OPEN SPACE:
AGGRICULTURAL

& ALLIED USER

FOREST LAND

WATER BODIES

FLOOD LINE

MODIFICATION SUGGESTED BY
MUNCIPAL CONCIL U/S 28 (4)-+--remmeemmeemmeemeeee

MODIFICATIONS SANCTIONED BY
GOVT. U/S 31(1) OF THE M.R. & T.P.
ACT,1966 VIDE NOTIFICATION NO.

TPS-3514/29/CR-25(A)/2014/UD-9

DATE:- 09/03/2015

MODIFICATIONS OF SUBSTANTIAL NATURE

REPUBLISHED BY GOVT. U/S 31(1) OF THE

M.R. & T.P. ACT,1966 VIDE NOTIFICATION
NO. TPS-3514/29/CR-25(B)/2014/UD-9

DATE:-09/03/2015

PRESIDENT

FAIZPUR MUNICIPAL COUNCIL
FAIZPUR, DIST.JALGAON.
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R-1

Town Planning and Valuation De artment, Jalgaon Branch.

To
Chief Officer,
Municipal Council Faizpur,

Dist. Jalgaon.

subject :- Regarding getting no objection to the work of beautifying the river Dhaadi under

the special scheme.

our office letter no. Saba/339/2016-17, dt. 23.05.2016.

Reference :- Y

nion of this office regarding

we are expecting the opi
aizpur Nagar parishad area

According to the letter under reference,
the river Ghadi in the F

getting no objection to the work of beautifying

under the special scheme.
etc. Works are proposed. Along

opy, pPremises

der any other
| remain

f river Dhaadi, construction of sewers

Resolution no. 478, dated 28.03.2016 Shaded C
the said works have not been taken up un
lity of maintenance and repair wil
ct to these certificates
g the

Construction of beautification o
with the letter under reference
possession Certificate, Endorsed. Also,
scheme. After completion of the said work, the responsibi
with the city council. 9.0 m of the development plan along
and resolution. A wide road is proposed. A no-objection certifi
Dhadi river within the Faizpur Nagar parishad area under the specia

following terms and conditions.

the said river, subje
cate for the work of beautifyin

| plan is being given on the

Terms and Conditions :-

y the City Council and its compliance by the

1) The guidelines of the said scheme should be checked b

City Council will be necessary.
d start the work only after

rea, the city council shoul
hat it will not be affected by any

said a
uret

croachment in the
it will be necessary to ens

2) If there is en
hment.Also,

removing the encroat

reservation.
technical and administrative approval from the

3) 1t will be necessary for the city council to take
concerned department.

datory to carry out tech
e in case of litigation.

nical inspection of the said work by a third party.

4) It will be man

ce will not be responsibl
gain that the said land is

and quality of work.

5) This offi
in possession of the city council

6) It will be necessary to ensure 2

8) The city council will be responsible for the standard



364

9} The city councit has oot
ot done any of the said work before and the city has not received any of th
e

government's scheme for th
e e said work. Ensure that the council hasn i i
wioce starting the work i

- !f'.v(v'l "lal lhf‘ Sa‘ld wWOor k ‘S I)Ell!l’lSSlblE U”de’ (his Sc’ eme

The o : i '
o necessary dotuments in the received case are being kept in the archives of this office.

|

{Manohar Bhargave),
Assistant Director, Town planning, Jalgaon
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Read :-
1) Government Resolution No. Sankirna /102000/Pr.N0.40/2000/ UD-4 Dated 25

Feb 2000
2) Government Resolution No. Sankirna /2015/Pr.No.81/Navi-16 dated. 31 March

2016 from the Urban Development Department of the Government of

Maharashtra
3) Letter No. 956,957,958/16-17 dated 30 /8 /2016 from the Chief Officer,

Municipal Council Faizpur, Letter No. 1319/16-17 dated 15/10/2016 and Letter No.

2013 dated 4/3/2017
4) Faizpur Municipal Council General Resolution No. 10 dated 10/5/2016

5) Letter No./DB/TS/48/ 3144/16 dated 25/8/2016 from the Executive Engineer,
Maharashtra Jeevan Pradhikaran, Jalgaon
6) Letter from Assistant Director Town Planning, Jalgaon, letter no. 1641 Date
28/6/2016

No.palika/2/kavi/831/2017

office of the collector,
jalgaon dated:- 7/3/2017

‘As per Schedule 2 mentioned in the preamble, Faizpur Municipal Council has
received an amount of Rs. 600,00000/- but the grant received has been Rs. 6
crore. The Chief Officer, Municipality Faizpur has submitted a proposal for
administrative approval for the following works permissible under the

Vaishishtyapurna Yojna

Sr No Name of the Government 10 percent Administrative approval
work share N.P. Total amount
Share
1 Dhadi river 61,49,403/- 6,83,267/- 68,32,670/-
beautification
Part-1 under
Vaishishtyapurna
Yojna




72,72,620/-

5 Dhadi river 65,45,358/-
/ beautification

£ part-2 under
Vaishishtyapurna
Yojna

3 Dhadi river 54,71,442/-
beautification
part-3 under
Vaishishtyapurna
Yojna
4 Dhadi river 36,63,859/-
beautification
Part-4 under
Vaishishtyapurna
Yojna

I B LUy
Total

Faizpur Municipal Council is hereby given administrative ap
~two lakh fifty-five thousand

W,

6,07,938/-

2,18,30,062/-

proval for the works

worth Rs. 2,42,15,625/- (in words Rs. two crore forty

six hundred and twenty-five only) permissible under the Vaishishtyapurnad Yojna on

the following terms and conditions.

Conditions:-
1) The Chief Officer and the Chairman of the Municipality of Faizpur will be

jointly responsible for depositing 10 percent of the grant approved by the
government into the Vaishishtyapurna Grant Account.

2) Expenditure should be made as per the administrative approval. The said

work should be done as per the development plan.

3) Work should start after depositing 10 percent of the grant approved by the

government,

4,07,096/- 40,70,955/-

367
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4) Administrativ i 1
e approval is being granted to the subject to the provisions of
th i
e Government Resolutions mentioned in Serial 1 and 2
5) The Chi i
) ief Officer of the concerned Municipal Council will have the primary

oE e _
sponsibility of ensuring that these funds are utilized for the specified

purpose only and in accordance with the procedures prescribed by the

Government.

6) Municipal Council Shall submit Appropriation Certificate of the funds

received

7) While carrying out construction, the terms and conditions given by the

Maharashtra Jeevan Pradhikaran should be followed. Also, the terms and

conditions given by the Assistant Director, Town Planning, Jalgaon should

be followed.

8) Detailed report after completion of the work shall be submitted by the

e appropriation certificated of the funds expended

council and also shall submit th

by the council.

9) The said grant should not be used for salaries and allowances of

employees.

g out this work, the Standard Specification of the Public

10) While carryin

Works Department should be followed.

11) Materials used for coating, €.8., chalk, thick mortar, etc. should be tested

rnment laboratory and used only after ensuring their suitability for use.

by a gove
er confirming that the land is owned by the

12) Work should be started aft

municipality.
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13) Before starting construction, it should be ensured that permission for non-

cultivation has been obtained or not.

14) Ensure that the government guidelines and standards are strictly followed.

15) Under no circumstances should the work be completed within the financial

year and care should be taken to ensure that the funds do not lapse.
16) A report on the financial and physical progress of the work should be sent to
the government and this office on the 10th of every month.

17) Care should be taken that the provision is not used for non-plan works (repair

and maintenance).

18) The work should be completed in the financial year 2016-2017.

19) Third party audit will be mandatory. Also, all the conditions in the government

decision will be mandatory.

20) The competent authorities who have given technical approval should comply
with the terms and conditions given while giving technical approval.

21) The Chief Officer should issue a quality certificate of the work before making

the final payment for the work.

22) It will be necessary to submit a third party certificate of the completed work

as mentioned in the government decision.

23) It is mandatory to issue e-tender for the work as per the government decision.

24) In case of violation of any of the above conditions, the said approval will be

deemed to have lapsed.

—-5d ----
District Collector, Jalgaon
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R -4

Collector's Office, Jalgaon

(Urban Development Branch)

Dated 10/10/2023

To,

Executlve Englineer,

Minor Irrigation Department,
Jalgaon

Subject :- In accordance to Petitlon No.84/2022 filed with Hon. National Green
Tribunal (N.G.T.) West Divislon, immediate submission of the report on the
determination of the Prohlibltory Flood Line (Blue Line) and the Control

Flood Line (Red Line) of Dhadi River...
Reference:- Hon. National Green Tribunal, (N.G.T.) Western Division, Pune Dt. Order

dated 22/05/2023.

Regarding the above subject, it is informed that regarding the unauthorized construction in
the Dhadi river bed In Falzpur Municipal Councll, Mr. Lalit Chaudhary, Res. Falzpur has filed Petition
No.84/2022 with the Natlonal Green Tribunal, (N.G.T.) Western Division, Pune. The hearing of the sald
petition was held on 09/10/2023 and during the hearing, Hon'ble National Green Tribunal has

informed to submit the report immediately.

However, according to the petition No. 84/2022 filed In the court, in order to submit an
immediate report, your office should determine the prohibitive flood line (Blue Line) and control flood
line (Red Line) of Dhadli River in the jurisdiction of Falzpur Municipal Council and submit an immediate
report. Asitisa judicial matter, care should be taken to avoid delay.

Also, if there are any technical errors in the reports that have been submitted earlier, they
should be rectified and the revised reports should be submitted promptly. Also, does the road and
protection wall bullt along the river cause any disturbance to the main flow of the river, and does it
cause flooding or how? Also, because of that constructlon, there is a danger to the lives of the citizens

there or how? A detalled and detalled report should be submitted In this regard.

Sd xxx

(Ayush Prasad)
District Collector Jalgaon

To- Chief Municipal Council, Faizpur

2/- Regarding unauthorized construction in Dhadi river bed In Falzpur Municipal Council Hon. National
Green Tribunal, (N.G.T.) Petition No.84/2022 should submit all necessary documents to Executive
Engineer Minor Irrigation Department, Jalgaon. Also, the constructionin the Dhaadi river basin should

be video flimed by drone, and photographs should be taken and presented



QARG
i
LAY HAY
AL

ey orad

373

ST SHIATAT, S5 T

(T forehTo wira)
. )RAGIEO
(32’:“7" 1. (OQ(S(" E-mall ld:-d.oj-lg.,m@,um i
----- - i ) o
------ B
n.i, Wi S .9 O a0/ 2023
JRR—
wfd,
;;r{sﬂ;rﬁ aﬁ\ms .
g Wz RV, ST

forea A BT TR (N.G.T.) ot form, qot 49t grer anferesy o
<7 ST GTS Tare FEU® TR (Blue Line) a@aﬁdwgt; ;::d“
. Line) Fi¥=rcien et achies Wex sxoamey

ﬁaﬁ:-zg?w BRA s, (N.G.T.) aR=m foram, ot aidtedien Ry 33/04/30%3 A

wﬁaﬁﬁmﬁwﬁmﬁﬁﬁ,wmwﬁaa@ﬁwm
ST o A e, WEAQ A AL ERA TR, (NG.T.) wieem o, ot aremss
AR F.L¥/R0RR TG Feledl IR, T AMMIbell fGHHh 0//20/R033 AT M UR weeh argm
T T WIS A TEE Aehies ST WIRT hOIhTHI hesteret ST,

R T AT SR AT 3. ¥/R0R3 TN S TIhles STEaTT W HOHIHY ol
TqRET Eeider gTe! TEE FToHe GRS (Blue Line) T 9% QRN (Red Line) fo¥is s wom

A0 AE St TEATeT R Hoidd SR, AT STESAART SR IRl TlIch T[HN Seteal STeiret
et ot o GURIA STEaTe ORI WIRY e, T o reAT foRIerTe Sietedt Tel o S fedtges

T T VORI ST ST A B, O e QAR T gl fehem he 7 o = Uk e
TR AT g 3T e Y 2 e WawR o qURIeTa. 378l |G hI.

et~ AR TR, Totqy

V- S TRURES gl aret T um i SuemEeT mASH eRa W6,

(N.GT.) MaHT 6.0 %/303 T ST SHETAH T T BIGT HEABRY ST AR o,
amﬁ%(Photos)WWamaﬁ,




374
R-2-

Chief Officer

Faizpur Municipal Council,
Faizpur, Dist. Yawal,

Dist. Jalgaon.

Subject:- Municipal Council Faizpur, Dist. Jalgaon.
Regarding issue of approval certificate for the work of beautification of river Dhaadiat
Faizpur under VaishishtyaPurna Yojana.

) Your office letter Ja.No./S.B/1613 dated 24/01/2018.

Reference:- 1
Bhusawal's letter ja.No.65 Dated

2) Sub Divisional Officer L.P.B. Sub-Division,
26/02/2018.

er no.1, the municipality has demanded a

under reference lett
ver

According to the above reference,
ested works from the funds of Rs. 2.0 crore for DhadiRi

no-objection certificate to complete the sugg
Beautification.
as been received from Sub-Divisional

tten clarification h
ional level. Thereis no objection to the work of this

bility of the municipality remains that there
n the banks of the river due to

According to reference letter No.2,a wri

Office, Bhusawal regarding no objection at the reg
office in the subject matter according to which the responsi
will be no damage or loss of life to any building or government property 0

the flood water.

forwarded for your information and further action.

This is kindly

Sd xxx

Executive Engineer
Minor lrrigation Department,
Jalgaon
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